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(fo) if io, how far has the decision 
been implemented?

The Depsfr Mfnlsfer of U l t v  
(Shri Abid All): (a) The question is 
still under consideration.

<b) Does not arise.

tirillan Cotton Delegation

•885. Shri Anirndh Sinha: Will the 
Minister at Gommene end Industry
be pleased to state:

(a) whether it is a fact that an 
Indian Cotton Delegation is to visit 
Sudan shortly;

(b) if so, the purpose of the visit; 
and

(c) whether the personnel of the 
delegation and other arrangements 
have been finalised?

The Minister of Commerce (Shri 
Kanungo): (a) and (b). The Sudanese 
Government have extended invitation 
to certain leading Indian industrialists 
to visit Sudan to see for themselves 
various aspects of iotton production in 
that country.

r (e) Government have no informa-
tion except that Sarvashree Mad™ 
Mohan Ruia, Kasturbhai Lalbhai and 
Neville Wadia have received the invi-
tation from the Sudanese Government.

Tea Board
•Mg /  ***** Makerjee:

* Shri Mohammed gn »-

Will the Minister of Commerce 
and Industry be pleased to state:

(a) what are the pay and emolu-
ments of the Deputy Chairman, Itea 
Board; and

<t>). What is the justification of this 
wnee when there is a full-time Chair-
man and an elected Vice-Chairman?

the ttawftr Mlattar «f tiqinfcUM 
aM feftstry (8fcH sai«ei
(a) and (b). A  statement U laid cnt, 
the Table of the House.

Statement
(a) Ike  pay and emoluments at 

the Deputy Chairman of the Tea 
Board are Bs. 1800 per mensem in the 
scale of pay of Rs. 1800-100-2000 plua 
House Rent and Compensatory allow-
ances as admissible to Central Gov-
ernment Officer* of corresponding 
status at Calcutta.

(b) The post of Deputy Chairman 
was created by the Government in 
pursuance of the decision of the Tea 
Board taken in its meeting held on 
the 30th June, 1956 to give the Chair-
man much needed relief in his in-
creasing administrative duties in 
order to enable him to give greater 
personal attention to long term pro-
blems of consolidation and develop-
ment.

The Vice-Chairman is not a whole- 
time official of the Board and it is 
not possible for the Chairman to 
share his day to day administrative 
responsibilities with him.

Nepa Newsprint Factory

•887 f 8hri p B P»tel:
"  * \Shrl K. C. Parmar:

Will the Minister of Commeroe 
and Industry be pleased to state:

(a) what is the annual production 
o f Nepa Newsprints and what is its 
rated capacity;

(b) what is the investment of the 
Central and State Governments in 
this concern;

(c) whether distribution of the 
Nepa Newsprints is done through 
agents; and

(d) whether any complaints have 
been received against agents and dis-
tribution work?

Mtatafar € i Industry 
MiaaMud Shaft): (a) to (4). A
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itetMbtot is laid cm the Table of the
%UM.

Statement
(a) During 1956, 1956 and 1957. the 

actual production of newsprint by 
Nepa Mills was 2,563, 10,782 and 
14,645 tons respectively. The Mills 
have rated capacity of >0,000 tons per 
year or 100 tons per day. The cur- 
#«nt year’s rate of production is about 
29,500 tons per annum.

(b) The Government of India have 
not, so far, invested any capital in 
this concern. The Government of 
Madhya Pradesh have invested 
%b. 'afc&b.

(c) The distribution of Nepa News-
print is done by the Nepa Mills them* 
selves through the agents appointed 
by them as well as direct to the 
newspapers and Printers and pub-
lishers of text books and books o f 
general interest.

(d) Some complaints have been 
received against the agents but they 
are dealt with by the Nepa Mills 
authorities.

Weights and Metric System

*8(8. Shri Anar: Will the Minister 
of Commerce and Industry be pleas-
ed to state:

(a) whether it is a tact that weights 
and measures of Metric System have 
been put into force from 1st of 
October, 1958;

(b) whether Government are 
aware o f the fact that a common man 
finds H difficult to remember and 
pronounce the metric weights; and

(c) if so, whether Government will 
consider changing the names to easy 
Hindi language?

The Deputy Minister of C w m cm  
ataiI Indnstry (Shri 8attsh Chandra):
(a) As a first step, the use of 
metric weights has been authorised 
from lat October for general trfeda

ptirpoees in selected areas of Use 
country and metric weights and me*- 
upes for specified purposes in Gov-
ernment Departments and certain 
industries.

(b) and (c). Government are c t  
t#e view that the public will soon gtt 
familiar with the new names and do 
npi consider it necessary to coin 
Hindi terms which may be even more 
complicated.

Training of Indians In Watch 
Manufacture

f  Shri Bamakrishna Reddy:
I Shri Earn Krishan:
I Shri Bishwanath Rot:

«sa«  J Shrimati Da Palchoadhturi:
”*’ 1 Shri Daljtt Singh:

Shri Haider:
Shri Mohammed EUas:

_ Shrimati Mafida Ahmed:
Will tbe Minister of Couimcs— 

and Industry be pleased to state:
(a) whether it is a fact that tb» 

Relegation of Swiss Watch Industry 
v/hich recently visited India, has 
offered scholarships for Indians for 
teaming in the manufacture o f 
patches in Switzerland and also for 
setting up an Institute in India tom 
providing training in watch manu-
facture;

(b) if so, whether the offer has 
been accepted by Government; and

(c) when and where the proposed 
training Institute will be set up?

The Minister o f Industry (Shri 
pfanubhal Shah): (a) to (c). The 
jpelegation of Swiss Watch Industry 
DU offered some scholarships to 
Indian nationals for training in 
Switzerland and they have also 
differed us technical and financial 
assistance in setting up a Watch 
graining Institute in India with Swiss 
collaboration. No formal detailed 
offer has so far been conveyed and 
the actual arrangements will only be 
finalised after the formal offer i i  
Received.




